CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT FOR THE
ATTENTION OF THE EQUITY SHAREHOLDERS OF
CONTINENTAL CHEMICALS LIMITED.

Registered Office: A-7, Sector-7, Noida Gautam Budh Nagar, Uttar Pradesh 201301
This Corrigendum to the Detailed Public Statement (“Corrigendum”) is being issued by D &
A Financial Services (P) Limited, on behalf of the Acquirer, namely, Mr. Aditya Vikram

Chibbaand PACs, namely, Naresh Kumar Chibba.
This Corrigendum should be read in continuation of and in conjunction with Detailed Public
Statement (“DPS”) published on September 9, 2019 unless otherwise specified.
Capitalized terms used but not defined in this Corrigendum shall have the same meaning
assigned to such termsin the DPS, unless otherwise defined.
The details of point no. 2 of Para (C) should be read as under:
“The Authorized Share Capital of CCL as on March 31, 2019 is Rupees 3,00,00,000
(Rupees Three Crore Only) consisting of 30,00,000 equity shares of Rs 10/- (Rupee Ten
Only) each. The Paid-up equity share capital of CCL as on date stood at Rupees
99,90,000/- (Ninety Nine Lakh and Ninety Thousand Only) Comprising of 9,99,000 (Nine
Lakh Ninety Nine Thousand) fully paid up equity share of Rs 10/- (Rupees Ten only) each”.
The above details where ever it appeared in the Detailed Public Statement should be read
accordingly.
The Acquirer and PACs accepts full responsibility for the information contained in this
Corrigendum to the Detailed Public Statement and also the obligations of the Acquirer and
PACs aslaid downin the SEBI (SAST) Regulations, 2011 & subsequent amendments thereof.
This Corrigendum to the Detailed Public Statement will also be available on SEBI's
website at www.sebi.gov.in.
Issued by Manager to the Offer on behalf of the Acquirer
% D & A Financial Services (P) Limited
13, Community Centre, East of Kailash, New Delhi-110 065
Tel: (011) 26472557, 26419079, 26218274 Fax: (011) 26219491
Date : 9" September, 2019 Email: investors@dnafinserv.com
Place : New Delhi Contact Person: Ms. Radhika Pushkarna
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